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Mr. Deputy-Speaker: The question
ls:

That for the original motion. the
following be substituted namely:

“This House having considered
the international situation and the
policy of the Government of India
in relation thereto approves of the
foreign policy of Government
which has not only enhanced
India's prestige abroad, but has
also promoted the cause of world
peace by easing tension among
nations and by propagating, inter
alia, the idea of peaceful co-exis-
tence and of respect for each
other territorial integrity.”

The motion was adopted.

Mr, Deputy-Speaker: All the other
amendments are barred.

4. P.M.

AUTOMOBILE INDUSTRY

Sardar Hukam Singh (Kapurthala-
Bhatinda): Mr. Deputy-Speaker, how
important this automobile industry is
in the economy of a country and what
effect it has got on other sectors of the
industry in any particular country can
best be illustrated by reference to a
pamphlet that I have got, which is en-
titled ‘American Trucking’. It only
deals with goods transport vehicles.
And, about U.S.A., the figures given
are that there are more than
eight million motor trucks and
trailers. They provide direct
employment for over flve million
workers and pay 1,161 million dollars
a year in special highway taxes. These
vehicles ‘use 568 million quarts of oil
a year; they use 8,400 million gallons
of anti-freeze a year, as also 85 mil-
lion gallons of gas a year. T need not
go into the further details that are
given. But, what quantity of iron, tin
plates and steel and other things are
used in this industry is very well given
in that pamphlet.

The importance of the industry in
our country too was realised by the

Planning Commission: And; thiey have:
laid very great stress.on the mnanufac-
ture of vehicles in our owm country,.
tor no country which wants to advance-
can depend for all times on the ime
ports from outside. We have been:
mostly dependent on imports. We have
about eleven assembiers here. When.
they were asked to submit proposals
for manufacture, five-did come up with:
their own programmes but six dec-
lined to do that for they found that
the demand was low and they could
aot carry on the manufacture.

As I said just now, this was rea-
lised by our Planning Commission as-
well and it was thought that we should’
have our own industry. The Planw
ning Commission thought that two
points of importance arose in connec-
tion with the purchase of transport-
vehicles.

(i) standardisation of vehicles used
by the State transport services and"
co-ordination of programme of re-
placement and expansion of the
transport fleet with the development
of the indigenous automobile indus--
try, and )

(ii) use of diesel versus petrol-dri-
ven vehicles.

The Planning Commission said that
these two issues have been referred by
the Central Government to the Tariff
Commission in connection with the in-
vestigation  into a claim for
protection for the indigenous  auto-
mobile industry. The  State transport
services should adjust their program-
mes in accordance with the recom-
mendations that may be madé by the:
Tariff Commission.

The Tariff Commission  was assisted’
by a German expert, Vorwig by name,
and he has made certain useful re-
commendations and given sound advice.
On page 10, he says: that this country
is far behind otHers so far as road’
transport is concerned. He gives a
table on pages 16 and 17 and he coms-
pares our country with other countries.
We find that India is almost at the-
bottom. He says, ‘Ihdia’s road deve--
lopment is far behind most other coun-
tries as the followihg chart shows’.
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Then he gives the road miles per 1,000
§q. mites. Whereas Belgium has 2,441,
UK. 1849, Netherlands 1919 and
France 1,852, India has only 612. Aus-
tralia and Canada are, perhaps, the
two countries that come even lower.
In the other table, ‘Number of motor
vehicles on 1,000 miles of road’. UK.
has 14,874, U.S A. 12,416, Belgium 8,385
and so on other countries, India comes
lowest in the rank with only 829.

Mr. Deputy-Speaker: What are these
numbers? What do they relate to?

Sardar Hukam Singh: These are
numbers of motor vehicles on 1,000
miles of road,

This expert gave his advice to the
‘Tariff Commission and they formulat-
-ed their recommendations. As advised
by the Planning Commission, the State
‘Governments should adjust their pro-
grammes according to the advice given
‘by the Tariff Commission, and it is
very pertinent to know what the Tarift
‘Commission has said about this.

The Tariff Commission is very clear
in making the recommendations and
it is said that the greatest obstacle to
‘the advance of our automobile industry
ig the low demand in our country. I
‘feel that the high prices also may con-
tribute something to it. But we can
also conclude that high prices and low
-demand, perhaps, go together. One may
‘have great effect on the other. 1f the
‘price is high, the demand must remain
‘low. That must be the purchaser's
point of view. But vice versa also,
industrialist can put forward the nfanu-
facturer’s case that because the demand
is low the price must remain high.
And, for that purpose, our industry has
te find out why demand is so low in
our country. That was discussed by
the Planning Commission and they
came to certain conclusions. They say
on page 50 of their Report on the
Automobile Industry:

“There are, however, certain factors
operating to prevent an increase in
demand. It was brought to our no-
tice during the course of the inquiry

that private operators were putting
off purchases of new cammercial
vehicles as long as possible owing to
the fear that nationalization of rvad
transport might put them out of
business at any time. As the total
number of vehicles belonging to pri-
vate operetors in May, 1952 was
100,855, it seems impossible for State
Governments to find funds within the
next flve years to nationalise road
transport by replacing all the private
operators, especially as there are
other projects, more important and
of higher priority, for which available
funds would be required. We think
that if State Governments decide upon
a policy of suspending further na-
tionalisation of road transport for the
next few years, it will remove the
fear from the minds of private ope-
rators and induce them to purchase
new vehicles and extend their ser-
vices. The annual replenishment
would on the basis of an average
life of 10 years for a vehicle work
out to about 10,000 vehicles. Another
factor which limited the demand was
the high prices of vehicles. In these
circumstances, an estimate of the
future demand will be in the nature
of a prediction. However, if a
favourable climate is created all
round, the demand for new vehicles
might increase to about 25,000 and
more within the next three years.”

But, what do we find? We find that
the demand almost remains static. The
demand for vehicles comes from three
sectors. One is the Government
demand—civil and defence. That is al-
most stafionary. Unless .here is some
emergency such as war, that demand
remains static at some figure. It can-
not appreciably increase in normal
times. The second source of demand
is from users of private cars. That
demand also cannot increase unless
there is improvement in the standard
of living of our people. As the Plan-
ning Commission has said, even with
the completion of our planning period
there might be an increase of onmly
about 11 per cent, we cannot think that
there will be a very high increase in
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tbe demand so far as private cars are
concerned.. The third source of demand
is from users of commercial trucks.
Only here there is much scope and I
have already read from this Planning
«Commission’s. and the expert’s reports
that they also support this fact that
there .is g.very large scope so far as
commercial trucks are concerned. The
Tariff Commission has accepted this
view.

Then, Sir, what is that scope in
commercial vehicles?. We. want more
rbads. If more roads. were built we
will reguire mere vehicles. We have
many ambitious programmes so far as
these roads are coacerned and when
they are completed, perhaps, we. will
‘have some demand. then. But without

making those additional roads, there

is also greater need for more vehicles
on existing roads as well.

M. Deputy-Speaker: How lang will
the hon. Minister take to reply?

The Minister of Commerce and In-
dustry . (Shrl T. T. Krishnamachari):
"Ten minutes will be enough.

Mr. Deputy-Speaker: The hon. Mover
has already taken 14 mmutes

:Sardar Buka.ln ﬂnxh I will stop as
soon as I am asked.

Mr. Deputy-Speakor 1 am only sug-

gesting to him that he can have 13
minutes in all.
take ten minutes. Now that he has
gone on, he can have another 5 minutes
more; that is, in all 20 minutes. There
are four hon. Members who have given
their names expressing their desire to
take part in the discussmn

Sardar Hukam Singh: Sir, T win

finish in 5 or 6 minutes.

I was saying, that more vehicles are
required on the existing roads also. As
I have read from the report of the
Tariff Commission, private operators
are preventéd from purchasing new

vehicles. They have given the reasons.

also, that it is due to the licensing
policy of several States. They have
restricted it so sternly that there is no

446 LSD

The hon. Minister will.

'

security at all nnd the sword of Damo-
cles is kept hanging on the head of the
operator tThat he Tannot thik of pur-
chasing a new vehicle so long as that
policy continues.

There is not much scope in the Gov-
eynment demand and in the demand for
private cars. Therefore, we have to
see, certainly, how we can increase the
demand for commercial vehicles. If
the Tariff Commission comes to this
view that this policy has to be revised,
then, certainly. we will have to inves-
tigate what difficulty it is creating and
the obstacles it is putting in the way
of increasing the demand.

Ordinarily, the life of the permit that
the operator has got under the Motor
Vehicles Act life is from 3 to 5 years.
Then there are renewals under section
68, but instead of resorting to normal
methods and renewing those licences,
many States have been taking abnormal
action under section 62. Temporary
permits were being issued for four
months only. That section provided for.
seasonal traffic or for temporary needs,
but here, in normal times, instead of
renewing the permit for 3 years, the
State Governments restrict them to four
months.

PandIt Thakur Das Bhargava (Gur-
gaon): Four weeks or even one week.

Sardar Hukam Singh: I am coming to
that. Now. it is valid only for 4
months. In that case it cannot be ex-
pected that any operator who had only
that permit renewed for four months
woutd replace his truck during that
period. Section 62 was agitated in
several High Courts as well and it was
declared that the policy of the Gov-
ernment was not according to law. As
was intended. some States brought cer-
tain amendments under section 62, but
others have gone on with the same
policy. The Punjab Governmeni—I
might specifically say—have extended
these permits upto 30th. June. 1954,
Then there were applications for re-:
néwal, but they were kept pending and
directions were given that they should
not be renewed and permits have been
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given for a period varying from 7 to
30 days. It cau be very well imagined
whether a truck owner having his
licence renewed for 7 days can ever
think of replacing his truck by pur-
chasing a new vehicle. Thus, these
25,000 trucks which are on the road
and which happened to be on the road
for so long a time. have not been re-
placed at all.

To illustrate my point, I might give
& particular instance. That is not a
solitary instance of its kind. but it
rather gives a clue to the general policy
that has been followed. I have here
one licence of o truck-owner which was
first issued for 3 years. It expired in
1948. Since 1948 it has been renewed
for not more than 4 months at a,time.
It has been renewed upto this date.
For six years he has carried on but
never had he that security that he
would be able to continue for six
years. If this had been in the very
first instance extended for a normal
period. I am certain that he must have
purchased one vehicle at least. It is
very interesting to mote that from 1948
the office concerned has been making
this note. I draw the attention of the
hon. Membera to this fact. The noting
is: ‘This office is short of temporary
permit books. and therefore, this chit
of temporary permit granied under
Section 62(c¢)’. This appears first in
1948 and the same reason has conti-
nued for flve long years—1949, 1950,
1951, 1952 and 1953. The same short-
ness of temporary permit books conti-
nues and the Government has not been
able to get their temporary pegnit
books ready. I now draw the attention
of the Commerce and Industry Minis-
ter to the fact whether under these
circumstances. any orderly implemen-
tation of the plan is possible, on which
we hang altogther as the Finance Min-
ister said in his last speech in the
Budget Session. and if that is not
possible, whether this industry ecan
ever develop to the extent that we
want. This Government has given ins-
tructions to State Governments. 1 got
that letter from the Planning Com-

mission as well, and I have read the
case of a truck about which it nas beern:
definitely said by the Planning Com-
mission that there shall be no nation-
alisation until 1961, the expiration of
the second plan period. If thai be the
case, what reason is there for the fact
that the State Governments do not
care for the directions and advice of
the Planning Commission and proceed’
as they like. They have some ‘other
motives as well because thev have the
patronage in that they can employ
fresh persons, that is one thing. They
have opportunities to purchas: veht-
cles, that is the second thing, and
while purchasing those vehicles they
always go for diesel erZine trucks be-
cause in the uldtimate analysis they are
cheaper, gnd they have another ad-
vantage also, namely, that they de-
fraud the Central Government or de-
orive the Central Government of the
petrol tax that might have been charg-
ed by the Centre, and they get that
benefit also for themselves.

It is curious that they should have
the opportunity of importing new
vehicles from outside in utter disre-
gard of the directions and advice of the
Planning Commission and should re-
tard the implementation of the Pian
which we have before us. If we want
this industry to develop and if, as I
have said, the low demand is the obs-
tacle, then we shall have to remove
that obstacle and the reasons that are
there for the obstacle

Mr. Deputy-Speaker: Dr. Krishna-
swami.

Pandit Thakur Das Bhargava rose—

Mr, Deputy-Speaker: Has Thakur
Dasji given notice?

Pandit Thakur Das Bhargava: I have
sent in a note to you.

‘Mr. Deputy-Speaker: I shall give five
minutes to each hon. Member. They
will only state their points instead of
arguing the matter. The hon. Member
has taken 25 minutes and of course,
it is a very interesting and important
subject, but then there is the questiop .
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of time-limit. Dr. Krishnaswami may
begin now.

Dr. Krishnaswami (Kancheepuram):
I may claim some credit fcor having
initiated the debate on the automobile
industry about a year and a3 half ago.
I then put forward a point of view
before the hon. Minister which has not
found favour with the Government{. It
is @ human and economic problem
which is being distorted beyond recog-
nition by special pleading indulged in
on behalf of automobile interests
which have powerful advocates in this
House. I should like, however, to
place before this House a point of
view which is not fashionable, and
which has hitherto not been considered
at all. We argue in a vicious circle.
The consumers complain that prices are
high and hence, demand is low. On the
other hand, the militant automobile in-
terests complain that demand is low
and that, therefore, prices are bound to
be high, When we are discussing this
question, we have to find out what our
policy is going to be in the long run.
About a year and a half ago when I
raised this issue, the hon. Minister was
good enough to point out that he would
consider all the aspects that I raised and
decide accordingly. Since then, the
Government seem to have decided defl-
nitely on giving the manufacturing in-
terests an advantage. I do not go into
the merits of this decision now, but I
should like to point out that even if it
‘were possible for me to suggest that we
should go back to the stage of as-
sembling and nunationalising the stra-
tegic aspect of our demand, it may not
be quite practical because mary other
things have happened since then of
which the most important is the Gov-
ernment’s assurance to the manufac-
turers. I wish to point out to the hon.
Minister that it is most importan: that
he should consider this question se-
riously from a fundamental point of
view. The suggestion that there has
been a great ballyboo—I say it with-
out meaning any offence to any of the
automobile interests—indulged in on
behalt of the automobile interests to
keep up the prices of these ~ars on

the pretext that demand is low has
some plausibility. I suggest to the
Government that they can certainly in-
tervene. and intervene very effectively
on behalf of the consumers to bring
down the prices of cars and buses;
the suggestion that I am making is
essentially a very simple one. We have
the army which has a demand for
vehicles and we have many State Gov-
ernments which have demands for
transport vehicles. Let Governments,
both Central and State, place a firm
demand for vehicles for military and
State purposes with the automobile
manufacturers and then tell these manu-
facturers—they are flve or six only-

that they have to reduce the prices
of cars and buses. I do not have
anything against any particular auto-
mobile manufacturer, but why for ins-
tance should a Hindustan motor car
be priced at Rs. 9.600 or Rs. 9.800? Why
should it not be sold for Rs. 7,600 or
Rs. 8,000 at the most. It can be done
it for instance, the (Governmeiit now
gives the automobile manufactirers a
definite assurance of demand and if
these powertul interests are made to
realise that they will possibly lose
Government orders if they do not
bring down the prices of cars and
buses.

There is another aspect of the ques-
tion which T desire to place wvefore:
this House.

Mr. Deputy Speaker: What is the
price of other cars?

Dr. Krishnaswami: There are only
three other cars and they have all ap-
parently come to a certain agreeinent.
Previously when Austin was being sold,
Hindustan was priced a bit lower. I
am suggesting that when we are giving
the automobile industry so much protec-
tion, it is essential that we should also
have a certain degree of control over
the prices of cars. In the long run, the
automobile industry must be either
nationalised or be brought under na-
tional control. When we talk of na-
tional control, I do not see any reason
why in the case of the automonbile in-
dustry, once we have assured them a
deflnite demand over a long period, we
should not control the prices of these
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commaodities. .Probably by making the
prices of these cars lower, we would
be able to stimulate demand on a
much larger scale. Where are we
today? It is within the know of the:
hon. Minister for Commerce and Indus~
try that about fifteen years ago, those
between the ages 25 and 35 were able
to acquire a car and enjoy possession
of it. As it is, the desire to have a car
is now becoming a rarity among the
age group 25-35 on the simple ground
that it is becoming most expensive to
have a car.

As a result of cars being priced high,
even secondhand cars are priced high
and this in turn makes it ditHicult for
a new market being created for these
secondhand cars. Also, the prices of
spare parts and accessories have to be
taken into acceunt. It is within the
common knowledge of most hon. Mem-
berg of this House that when we have
a new car, the spare parts that go
with it are much cheaper thsn when-
we attempt to renew them after
:awhile. 1, therefore, suggest that even
‘here we ought to have a definite policy
‘whereby we are able {0 reduce the
prices of these spare parts, so that it
‘may be possible for us 1o increase the
desire for possessing cars.

One more point and I have done.
"There is unfortunately in the fleld of
automobile industry quantitative res-
trictions in the shape.of import con-
trols. I should like my hon. friend fo
consider the possibility of doing away
with quantitative restrictions for the-
import of motor accessories. I would
like to go into-this question at- cqusi-
derable lengtih but time is the great
obstacle especially in a one hour debate
where many other hon. Members-have:
much ta say .and. say-it- with greater-
foree.

As regards.the. other quesiion about
which I dealt. last time. conesrning

taxation of mctor vehicles by States,.I

think it is, 2 matter which has. to:be -
Rone into in a deliberate.manner:it.is.;
16 use heaping coals of . wvath.oni.
States, The States.have also to.find.:
the wherewithal to. cazyy, on. thafet
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functions. The Central Government
should decide to share a portion of
their tax on petrol, import and other
duties on automobile spare parts with
the State Governments. Probably, the
hon. Minister is waiting for the report
of the Conunittee of Taxation and
Finance to inake up his mind. Never-
theless we should like to have some
inkling of the intentions 3 the Gov-
ernmeat from: him when h: replies.
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Shri Bansal (Jhajjar-Rewari): I am in
general agreement with what Shri
Hukam Singh and Pandit Bhargava
have said before me. I do not want
to make a long speech bhecause my
time is very short and I would just
like to enquire of the hon. Commierce
and Industry Minister as to what has
the Government done to a large num-
ber of recommendations made by the
Tariff Commission. I particularly refer
to the recommendation of the Tariff
Commilssion in regard to the nationalis-
ed road trarsport. They nad said: “Jt
is essential that State roai transport
departments or corporation; should en-
courage manufacturers of mctor vehi-
cles in India by purchasing their vehi-
cles provided they are of the type re-
qQuired by them. When manufacturers
ure unable to produce vehicles of the
type required by them they may be
gwven licences to import such vehicles
mrom abroad.” It is well known that
a large number of States are importing
wnese vehicles through a number ot
ald schemes. Under the Colombe
Plan, a large number of vehicles were
allowed to be imported and I think
that practice is still going on. I woula
1ike to know from the hon. Commer:e
Minister whether this practice bhas
been stopped......

Mr. Deputy-Speaker: Are those im-
ports all paid for?

Shri Bansal;
the aid funds.

They are paid out of

Then the other recommendation
made by the Tariff Commission was 1n
regard to the high rate of freights.
They had suggested that the railway
freight should be reduced to about 50
per cent. for the transport of complete
motor cars from the manufacturing
centres to the selling centres. They
had made another auxillary recom-
maendation In regard to the difficulty
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in having covered wagons on the rail-
ways. 1 would like to know if any-
thing has been done about these.

The most important recommenda-
lion was in regard to taxation of road
transport. They had said and I am
in fact reading the Government’s reso-
lution: ‘Government agree with the
Commission that the present system
-of taxation of road transport by diffe-
rent authorities at different rates,
.sometimes very high, has been a
powerful factor in reducing demand
for vehicles, particularly for transport
vehicles. Any change in this regard
should be after discussion with State
Governments and Government of
India propose to take necessary steps
in consultation with the State Govern-
ments in order to evolve a system of
taxation which will be conducive to
the development of motor transport...”
I would like to know if anything has
.been done about this and if so, with
what result. Just now, my hon.
friend sitting to my right informed
me that in certain States, particular-
ly in Andhra, a passenger bus has to
pay as much as Rs. 470/- per quarter
and if the bus goes to another State,
‘it has to pay twice as much per
-quarter.

Shri Vishwanatha Reddy (Chittoor):
"That is for lorry, transport vehicle for
«goods.

Shri Bansal: That is for transport
-goods vehicles. For passenger buses it
is six thousand rupees per year. This
may be a peculiar case of Andhra and
-certain South Indian States. But it is
well known, and the Motor Vehicles
"Taxation Enquiry Committee reported
‘that as much as Rs. 64 crores are earn-
ed by the various State Governments
through these taxes. In our country
‘we have hardly three lakhs of motor
‘vehicles plying, which means that
-every bus or car has to pay annually
about two thousand rupees by way of
taxation alone. In view of this high
tax it is very obvious that there can-
not be a high demand for motor vehi-
«les in this country.

3922

I would like to know one particular
thing from the hon. Minister of Com-
merce and Industry in regard fo the
import figures and production in our
country. ‘I find that in 1951-52 we im-
ported about 14,000 cars ang vehicles;
in 1952-53 only 8,797, and in 1953-34
about 10,000. Our production hss been,
in the comparable years, roughly
22,472, 15,288 and 13,920.

Mr. Deputy-Speaker: It has been
going down. :

Shri Bansal: This has been the pro-
duction in India.

An Hon. Member: This includes as-
sembled cars also?

Shri Bansal: Naturally, cars which
are assembled either completely or
partly, I would like to know, if the
import in 1953-54 was only 10,000 how
is it that the production was 13,9207
How is the disparity between the imn-
port figure and the figure of produc-
tion. which includes assembled cars
also, explained? I can understand the
disparity for previous years. But for
1953-54, after the Government of India
have disallowed import of complete
vehicles, it i8 different to explain this
disparity.

Another thing is, what is the reason
for this steady fall in the demand? I
can understand that in the immediate
post-war period there might have been
a big pent up demand which must
have required a comparatively larger
number of vehicles to satisfy that de-
mand. But after that it has been al-
most continuously going down from
fourteen thousand in 1951-52 to abour
ten thousand in 1953-54.

Now, I agree with Dr. Krishnaswaini
and Sardar Hukam Singh that the
price of the cars’ must be brought
down if the demand is to increase.
Only the other day I was talking to
the Vice-President of Hindustan
Motors. I asked him what was the
sale of their motors in 1953. He said
it was of the order of 2,500 per year—:
Hindustan Fourteen. And the price.
on the road, is about Rs. 10,000. I
asked: suppose you make the price
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about Rs. 8,000, will not the demand
go up to about seven or eight
thousand? He said: we do not think.
And he made an offer to me: if you
can give a guarantee of selling eight
thousand cars, I am in. a position to
give you at the rate of Rs, 8,000 per
car straightway. Of course, Sir, I was
not in a position to accept that offer.
But the fact remains it could not be
that the manufacturers do not want
to reduce the price. After all, what is
the position? If you see their balance
sheets, they have not been able to pro-
vide for the depreciation. In Hindus-
tan Motors, depreciation has accumu-
lated to about Rs. 150 lakhs. Surely
no manufacturer would like to conti-
nue his demand restricted if he could
increase it by merely reducing the
price.

In this connection I would like to
make a suggestion to the hon. Minister
of Commerce and Industry. The im-
port duty on motor parts is about 40
per cent, and in respect of some parts
which are beginning to be manufactur-
ed here the duty is higher. Let this
duty remain at 40 per cent. on import-
ed parts. But where a large number
of parts are manufactured here, ins-
tead of the others having to pay a high-
er duty on those parts, my suggestion
is that those who are manufacturing
parts here should be given some rebate
on some workable basis, so that they
are in a position to bring down the
costs, and at the same time so far as
those people who are not producing
those parts here are concerned Lheir
cost of production also does not go up
very high. By this way I think the
cost of a medium size car may be
reduced by about flve hundred rupees
and in the case of a bigger car, in the
case of which a large number of parts
are still imported, the price differen-
tial may be even one thousand or one
thousand and five hundred rupees.
These are flgures which I am giving
off-hand, But I think this is a sug-
gestion which the hon. Minister of
Commerce and Industry will ve!’!
kindty consider -

[

Mr. Deputy-Speaker; Dr. Natabar
Piandey and Sardar Akarpuri, who
have given thieir names are not here.
Then [ will call upon the hon. Minis-
ter. .

Shrimati Tarkeshwari Sinha
(Patna—East): 1 want to say some-
thing.

Mr. Deputy-Speaker: Why did she
not..give notice? And the other hon
Members do not speak, they only put
some questions. All right, I will make
an exception.

Shrimdti Tarkeshwari Sinha: I waar
to ‘ask a quéstion about the rate of in-
terest charged on hire purchase cars
on an instalment basis, because the
rate of interest charged varies from
12 to 16 per cent, and sometimes it
goes to 18 per cent. So I would ask
the hon, Minister: is there any possi-
bility of decreasing that rate of inte-
rest, because it is so high.

Mr. Deputy-Speaker: And the hon.
Member, Shri D. C. Sharma wanted
to say something?

Shri D. C. Sharma (Hoshiarpur): ¥
wanted to ask how long this debate
will go on.

Mr. Deputy-Speaker: We shall con-
clude at five o’clock.

Shri D. C. Sharma: And I wanted
to ask also whether there {s any place
in the world where the rate of interest
is 80 per cent.

Shrimati Tarkeshwari Sinha: Not
eighty, eighteen,

Shri T. T. Krishnamacharl: I am
grateful to my hon. friend Sardar
Hukam Singh for having raised this
discussion. Contrary to the usual
type of criticism that Government
have to face in regard to QGovern-
ment’s policy, I think the speech made
by my hon. friend is one for which
the Government have to be grateful.
He gave an extremely balanced
picture of the situation. And I must
agree with him that the facts he men-
tioned were ‘'all ‘absolutely” correct.

A N S B
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'I‘he deductions therefrom may differ
from the point of view of the hon.
Member and myself. I do not pro-
pose therefore to deal with the facts
he has "presented because, as I said,
the facts are correct.

1t is true that automobile manu-
facturing in this country is lagging
behind. It is d@lso true that consump-
tion in this country of automobiles,
whether they are pleasure cars or
trucks and 56 on, is not rising; it is at
&' dull and stationary level. It is also
true that we have no c¢o-ordination
tolicy either in-regard to roads or in
regard to general road transport: or
i regard to taxation of transport or
even, for that matter, in regard to
the manufacture’ of automobiles.

Sardar Bukam -Singh: A very
balanced view.

Shri T. T. Krishnamachari: We
have a saying in our part of the coun-
try that you cannot hide a pumpkin
by the rice that you put on your leaf.
I cannot hide facts.

Mr. Deputy-Speaker: If you cut
the pumpkin you can do:it!

Shri T. T. Krishnamachari: The
pumpkin can be ¢ut, and there will
be a lot of water!

There is no denying that ina country
like ours, so big, with railway trans-
port not adequate—35 thousand miles
or 48 thousand tiles including rail-
way lines—there is a large scope for
road transport to improve. In fact,
long before I ever came into politics,
I was also as enthusiast as Dr. Krish-
naswami described it ‘a man fright-
fully keen on road transport. To a
certain extent, at a time when pro-
bably a private citizen had no in-
fluence at all with the Government,
in:1981, I was very largely instru-
mental in raising an agitation as a
result of which the Madras Govern-
ment abolished tolls. ‘Between 1931

and 1930, road transport {n Madras

gréw out of all'proportion to what it
ways: previous to 1981, In the matter
of the n(umber o! véliieles,‘Madxas had
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the first place, as agamst all other
parts d¢f India. There'is thereforé no
denying: that some kind of rational.
taxation policy does help the stimul-
ation of road transport.

There are various difficulties. Some-
times, 'I suppoae, in our ‘enthusiasm
for starting an industry' in ‘thé coun-
try, we overlook certain concomit-
ant circumstances that arise from.
the implementation of a policy of that
nature We might have been

“little too previous in  this:
matter. In a war-worn eco-
nomy, with a shrinking purchasing.
power, and the prices of motor vehi-
cles being very high, the possibili-
ties of 'any increase in the number of
motor vehicles on the road now un-
doubtedly low. Perhaps, we have:
attempted the manufacture of motor
cars and trucks at a wrong time, at a
time when consumption would have-:
gone down in any event. That may
be a question of wrong timing. But,.
we have to accept the position as it
is. Government have adopted a cer-
tain policy. We have more or less.
asked the assemblers in this country
to go out. We have fixed upon five-
companies to manufacture in this
country. Every one of them has got
a manufacturing programme. We
are now trying to whip them up by
periodical visits of experts attached’
to the Commerce and Industry Min-
istry, to see that they keep to their-
programme. That is one part of the:
question.

The other part is how to stimulate-
the purchase of motor vehicles. Sardar
Hukam Singh was perfectly right
wher, he said that our expectation in
regard to private cars cannot be very
high! "My own feeling is that the:
number of private cars will increase
only ‘With the increase in taxis. I
think what my young friend Shrimati
Tarkeshwari ' Sinha mentioned s
quite’ right, though Government have:
nothing to do with that. Hire pur-
chade business is done by private.
companies. They charge a rate that
the “traffic will bear. If a company-
can make some money by chargmg 9,
10 'or 18 ‘per cent.,' by 'being able to

-from“peoplé’ Hr(ho are prepared to pay,,

R S EE R B FY
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‘they charge that rate. We have no
rational system of hire purchase in
this country. Hire purchase business
in this country has, practically, not
grown. We do not even afford credit
for the goods that we buy from the
shops.

Shri D. C. Sharma: That is not the
criterion. Because a person is pre-
pared to pay, he should not be charged
18 per cent. That is not fair.

Shri T. T. Krishnamachari: We
are not going into that question. If
you have a good financing organisa-
tion, for persons who could buy taxis,
possibly some of the unemployed may
go in for taxis and the number of
taxis will go up. The possibility of a
person owning a car in this country
is getting progressively more and
more difficult. A car in the overall
costs about Rs. 400 a month. If you
allow for depreciation, wear and tear
and sometimes for a chauffeur, it does
costs Rs. 400 a month. There are
very few in this country who could
afford Rs. 400 a month., Therefore,
the possibility of expanding the
market for the pleasure car is through
‘the means of taxis.

But, the main question happens to
be, as Sardar Hukam Singh men-
tioned, the road transport vehicles
which are public service vehicles. In
fact, speaking in the Industries Ad-
visory Council the other day, and
‘more or less speaking aloud in re-
gard to the targets, I said, I do not
:see why we should not aim at a tgrget
.of 100,000 vehicles by 1961. We have
always held the view that with a
rational road policy and a rational
‘taxation policy, that target can be
achieved. It is not difficult to achieve.
But, there is no possibility of people
increasing their purchases of motor
vehicles as the things are at present.
It is not merely the taxation policy
‘that stops it. A man who buys a
truck does not buy for pleasure.
He buys it as an investment, as a
means of livelihood. If he has to pay

Rs. 18,000 for a truck and then go.

-on paying all the incidental and an-

cillary charges running from Rs. 1,400
per year to Rs. 4,800 according to the
capacity of the Finance Ministers of
the various States, to devise their road
vehicle taxation, that is an inhibitory
factor in his case. There is no deny-
ing that. It is also true, as Shri
Bansal said, that we have not been
able to implement some promises
that we made at the time that we
issued a Resolution on the Tariff
Commission’s recommendations. We
thought of getting all the States .to-
gether to come and discuss this ques-
tion of a rational road taxation with
us. They would not do it. Some
hon. Member asked me the other day
if the sales tax on motor vehicles is
not an inhibitory factor. It would be
wrong to identify any particular
State with this fact. It is true. We
levy an import duty on the parts that
come: 40 per cent. The States levy a
sales tax on the purchase. It is not
a question of sales tax on the pleasure
car, but also on the truck. A truck
costs Rs. 18,000 and the sales tax
ranges between 5 per cent. and 63 per
cent. That is an appreciable sum.
My young friend here the Deputy
Minister for Railways charges some-
where about Rs. 600 or 700 from the
place of manufacture to the destina-
tion by way of railway freight. On
top of that, the man has got to pay a
lump sum immediately for obtaining
a licence which may be anything up
to Rs. 1,200 in the case of buses. It
may be Rs. 400 or 300 more in the
case of trucks, because most States are
well above the Rs. 1,000 mark so far as
truck taxation is concerned. It
may be that the sales-tax is the last
straw. It may be that the high rail-
way freight is the last straw. It may
be that road taxation is the last
straw. Anyway, the cumulative effect
scares away the purchaser. Some-
times, it happens that careful road
haulers practically rebuild their
machines. I know of one instance
where people make their buses run
for eight years by opening up the
parts, re-facing them, spraying iron
on them, again grinding them and put-
ting them into the cars and making
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them run for another three years.
‘That is a possibility. These things
are happening. Many more of these
trucks for which they pay Rs. 18,000
would have been on the road if they
were charged Rs. 8,000. People would
not repair and pay high prices for
the parts for old truck. All these
factors inhibit the growth of this par-
ticular industry. 1 recognise the
truth in what Sardar Hukam Singh
has said.

But, the remedy is more difficult
than an analysis, because this is a
- federal Government, and we have to
bring all the people of the States
round a table. We are trying. In the
last session of the National Develop-
ment Council, an attempt was made.
Even now, there is a Planning Com-
mittee under the Chairmanship of
the Secretary of the Transport Minis-
try, which has, for the last six months,
been struggling to get an agreed re-
commendation that we should put
forward before the States. n Human
ingenuity is not bereft of finding ways
and means of getting over a situa-
tion. There are however certain
factors which are difficult. Take the
question of State taxation. I think
probably Dr. Krishnaswami mention-
ed about the possibility of some re-
commendation coming from the
Mattai Commission. That is true in
one sense. We would not like at this
time to suggest any changes in the
State taxation until we know what
the full picture of the Taxation En-
quiry Committee’s recommendations
would be.

Dr. Krishnaswami: I should like
the hon. Minister to consider the
possibility of sharing some of the
Central taxes with the States and thus
using it as a bargaining power for
their lowering the vehicles tax.

Shri T. T. Krishnamacharil: It is an
extremely human suggestion. But,
sharing also implies a certain amount
of ability to share. I must have
something to share. I must be able
to share it. My hon. friend, clever
as he is, would not be able to get
answer out of me. This question of
sharing is equally difficult. If I
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share what I have with the States, I
want something else to give to the
States. After all, the Central Gov-
ernment here exists not for the sake
of running a Government here, but to
help the States. In some other direc-
tions, the funds which will be
placed at the disposal of the States
will have to be curtailed. I do not
want to take the time of the House
any more except to say that we are
conscious of the defects in regard to
our automobile policy. We are grate-
ful to the hon. Members for the sug-
gestions which they have made. I am
at present not in a position.......

Mr. Deputy-Speaker: What about
encouraging the industry by Central
and State Governments purchasing
these local manufacturers?

Shri T. T. Krishnamachari: That is
being done. As a matter of fact,
today nothing is being imported.
There may be occasionally a double-
decker but, if the Bengal Govern-
ment wants for Calcutta a double-
decker which is not being manu-
factured in the country, we allow the
import, but I am very rigorous about
permitting State Governments to in-
dulge in their own fancies or extend
their patronage to particular types of
motor vehicles other than assembled
in this country.

The Colombo Plan thing that Hon.
Members Mr, Bansal mentioned was
about more than two years back when
the Canadian Government gave us a
gift of about 1,500 vehicles. But there
is one fact which my friend Mr. Bansal
does: not understand. Even the vehi-
cles which we might have purchased
locally at that time were vehicles
imported from America, not manu-
factured in this country—imported
engine as a block, chassis as a block,
wheels separately, all in separate
cases. So, it would have not have
resulted in manufacture of vehicles in
the country. It would have resulted
in local assembling of imported
vehicle parts to a small extent.

I think prices have to some extent

. come down, not very visibly, but as I

said there is the other alternative. The
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railways have increased their freight
from October, 1948. When I brought
a car from Madras some time early
in October, 1848 1 remember to have
paid somewhere about Rs. 400 but
today if you want to bring a car from
Madras you have got to pay over Rs.
700. The railways have come in for
their share of Rs. 300. The Rs. 300
eXcess price you pay goes to the Gov-
ernment of India again.

Mr. Deputy-Speaker: But that is
in relation to a car which has been
already purchased.

Shri T. T. Krlshnamaxshq,rl On any
car you bring yeu will have to pay,
and cars are assembled either in
Calcutta or in Madras, and they have
got to come to Delhi. From Calcutta
it costs about Rs. 600, from Madras
Rs. 700 and odd.

The question of price is still being
watched, but I can tell hon. Members
one fact, that none of these companies
are in a flourishing state. It is not
a question of any of them making
money. None of them have declared
a dividend. At the time I took charge
of the Ministry, the shares of one of
the companies, Hindustan Motors,
were quoted at Rs. 3-5-0 nominal. I
was told that I could purchase the
shares at Rs. 1-12-0. It would have
been a good tip to hon. Members if I
had told him that I was going to
give active support to the industry.
Today, it is selling at Rs. 10 or above
par. Though confldence has come
none of the companies has been able
to pay a dividend.

For instance, Hindustan Motors are
now manufacturing a little over fifty
per cent. of the parts. I think by
the end of the year, they will pro-
bably reach almost the optimum of
about 66 per cent. The other people
are manufacturing engines. The point
made by Pandit Thakur Das Bhar-
gava is if a war comes whether we
would be able to manufacture them.
Yes, we will be able to manufacture
th_e{n‘.

Pandit. Thakur Das Bhargava: We
will be spared .0of jeep scandals also.

Rajya Sabha

Shri T. T. Krishnamachari: Scan-
dals are endamic. There is no ques-
tion of gettmg away from scandals.
Whether it is this Government or
some other Government, scandals are
always endemic. Scandals will be
there because how can people live
without scandals, the people that
manufacture scandals?

Anyway, I have no desire to take
up the time of the House. I wish
once again to express my gratitude
to the hon. Members who took part,
and I can tell them that the useful
suggestions that they have made will
be carefully noted by Government,
and I do hope in another six months
we might have another discussion
when I will be able to give a reply
whxch will be a little more hearten-
ing than what I have given today.

Shri Bansal: Just on a point of in-
formation, the hon. Minister referred
to my understanding or lack of un-
derstanding of the Colombo Plan deli-
veries. I was only reading from the
Tariff:- Commission’s report which was
published not two years back but
about a year and a quarter back. I
was only reading from that, and if
there was any lack of understanding,.
I am in very good company.

Shri T. T. Krishnamachari: I re-
cognise. the Tariff Commission is as
fallible as any of us.

MESSAGES FROM THE RAJYA
SABHA

Sacretary: Sir, I have to report the.
following three. messages received-
from the. Secretary of the Rajya,
Sabha:

(i) “In. ageordange. with. the pro-
vigions of sub-rule, (6).of rule
162. of -the Rules of Proce-
dure.and, Conduct of Business
in the. Rajya,Sabha, I am,
directed, to. retugrn herewith .
thg, Madhya, Bharat. Taxes on.
Ingeme,. (Validation). Bill,
1954, .which was. passed by:-then.





